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THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES (SHRI BABUL SUPRIYO): (a) As per information
available from the Central Public Sector Enterprises (CPSEs) for Public Enterprises
Survey 2010-11, 2011-12, 2012-13, 2013-14 and 2014-15 laid in the Parliament in the

respective years, 36 CPSEs were incurring continuous losses for the last five years.

(by The enterprise-wise details of profitloss of CPSEs for the last 3 years are
given in Statement-l page No. from S-1 to S-8 of Volume-I of Public Enterprises
Survey 2014-15 that was laid in Parliament on 26.02.2016.

(c¢) and (d) DPE has 1ssued a guideline on 29.10.2015 to streamline the mechanism
for revival and restructuring of sick/incipient sick and weak CPSEs. The concermned
administrative Ministries/Departments are responsible for the revival/restructuring of

sick/loss making CPSEs and to take steps to make them profitable.
Funds to Maharashtra for CCTNS project

3085, SHRI SANJAY RAUT: Will the Minister of HOME AFFAIRS be pleased

to state:

(a) whether Government of Maharashtra has sent any proposal to sanction the
fund of ¥ 55 crore required for the remaining work of the Crime and Criminal
Tracking Network System (CCTNS) project;

(by 1if so, response of Government thereto; and

(¢) by when the Union Government will release the remaining fund of ¥ 55 crore
to the State Government of Maharashtra for the proper implementation of CCTNS
project?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAJ GANGARAM AHIR): (a) to (¢) Yes, Sir. Government has released
an amount of T 84.56 crore to the State of Maharashtra towards implementation of
CCTNS project. This includes funds released towards the proposal for sanction of

¥ 55 crores.
Healthcare needs of paramilitary forces in Andhra Pradesh

3086. SHRI C. M. RAMESH: Will the Minister of HOME AFFAIRS be pleased

to state:

(a) the number of CRPF, NSG, CISF and other paramilitary forces stationed at

various places at a given point of time in Andhra Pradesh;

(b) how their healthcare needs are addressed by the Ministry;



